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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 645 OF 2025

IN THE MATTER OF:
MAHANT GOVIND DAS SHASTRI ... APPLICANT
VERSUS
STATE OF UTTAR PRADESH & ORS ... RESPONDENT(S)
INDEX
S. NO. PARTICULARS PAGE NO.

l. REPLY BY DISTRICT FOREST OFFICER
(RESPONDENT NO 5), VARANASI, UTTAR
PRADESH, IN COMPLIANCE OF ORDER DATED
23.12.2025 PASSED BY THE HON'BLE

NATIONAL GREEN TRIBUNAL

2. A COPY OF THE LETTER DATED 01.04.2026

IS ANNEXED HEREWITH AND MARKED AS

ANNEXURE-1.
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3. A COPY OF THE PHOTOS OF THE PLANT

ANNEXED HEREWITH AND MARKED AS

ANNEXURE -2

THROUGH COUNSEL
! /

BHANWAR PAL SINGH JADON

STANDING COUNSEL FOR THE STATE OF U.P.
EMAIL-bhanwar09jadon@gmail.com

PHONE NO.-6375115224

DATE: - 04.04.2026
PLACE: - NOIDA
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 645 OF 2025

IN THE MATTER OF:
MAHANT GOVIND DAS SHASTRI = ...... APPLICANT
VERSUS
STATE OF UTTAR PRADESH & ORS .. RESPONDENT(S)

REPLY BY DISTRICT FOREST OFFICER (RESPONDENT NO 9S),

VARANASI, UTTAR PRADESH, IN COMPLIANCE { OF ORDER DATED

23.12.2025 PASSED BY THE HON'BLE NATIONAL GREEN TRIBUNAL

I, S\NQT) , aged about A7) years, §/0 Shri

_AmMerR DAss Sumen), posted as District Forest Officer, Varanasi, Uttar

Pradesh do hereby solemnly affirm and state as under:

1. That I, the Deponent in the above captioned matter, am fully conversant with

the facts of the case and am competent and authorized to swear the present

reply.
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BACKGROUND OF THE MATTER

3. That, in this present Original Application, the applicant has raised grievances
regarding encroachment and raising of illegal constructions over historical
Kabir Pond, Lahartara, declared by the Government of Uttar Pradesh to be

protected pond as per Letter No. 115/2nd-25/2012 dated 21.07.2012.

4. That, the Hon’ble Tribunal vide order dated 23.12.2025 issued the following

directions:

“.ewec 9. Responses by the respondents no. 1 to 7 may be filed within four

weeks.

11. List on 04.02.2026 for further consideration.”

REPLY IS AS FOLLOWS: -

5. That, it is humbly submitted that, vide letter dated 01.04.2026, it is submitted
that Kabir Talab, Lahartara, Varanasi has not been notified as a wetland under
the provision of the Wetland Rules, 2017 and does not fall within the

Jurisdiction of the District and State Wetland Authority. That the said pond is

also not classified as reserved or protected forest. That, during the field
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A copy of the letter dated 01.04.2026 is annexed herewith and marked as
ANNEXURE-1.

. That, it is respectfully submitted that, on 28.03.2026, the deponent conducted
an inspection of the Kabir Talab, Lahartara, Varanasi, along with the Range
Forest Officer, Varanasi, and the concerned Section Officer. It was observed
that along the periphery of the pond, both old and newly grown trees such as
Chhitwan, Banyan, Neem, Drumstick (Moringa), Peepal, Bamboo, Kanji,

Siris, Arjun, Gular, etc., are present.

A copy of the photos of the plants have been annexed herewith and marked as

ANNEXURE- 2.

. That, the deponent has been duly diligent in complying with the orders passed
by the Hon’ble National Green Tribunal, New Delhi, and will take all

necessary measures to ensure timely and complete compliance therewith in

letter and spirit in future.
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.

DEPONENT

VERIFICATION

A
Verified at \'a Ad vy, On this £ vday of Mareh 2026, that the

contents of the above affidavit from paragraphs 1 to 9 are true and
correct to the best of my knowledge and belief. No part of it is false and

nothing material has been concealed therefrom.
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HO T & E@RT AW feeie-23.12.2025 & faeg w&am-10 # 3feaf@a & &
SARE FAN F ACAA N AT FeuOT oy Y, (@A), oW e wgwor frior 9
(Frdraa) sk Senfordy, IRMOTH, FYFT ®7 A 02 FodlE # FU i awafds RéE g
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Local Disk:(D)/Krishna Kumar Yadav/Shallesh Sir/Letter 2020-21

\V,
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Local Disk:(D)/Krishna Kumar Yadav/Shailesh Sir/Letter 2020-21
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Free Hand
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Latitude: 25.314935

Longitude: 82.96982

Elevation: 96.92:14.2 m _
Time: 28-03-2026 11:54 4l
Note: Lahartara Boulia, Lahartara Bo



Free Hand


363



Free Hand
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Free Hand
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Free Hand
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Free Hand
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1 1 -J :
Latitude: 25.313898
Longitude: 82.969648
Elevation: 97.92:3.64 m



Free Hand
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Free Hand


